No. 77
02.11 PM

2.11 PM

2.19 PM

251 PM

251 PM
3.03 PM

3.19 PM

3.21 PM

3.21 PM

3.22 PM

LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I

(Brief summary of proceedings)
Wednesday, 04 April 2018 / 14 Chaitra 1940 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

The Chair stated that he was not taking up any other matter other than those listed in the List of
Business and drew the attention of the Members towards Rule-291 and Rule-293 of the Rules of
Procedure which provided that the decision of the Speaker in these matters was final and should
not be questioned.

Members of the Ruling Party came into the well of the House and raised slogans against the
derogatory words used by Shri Manjinder Singh Sirsa, Member of BJP during the proceeding of
House on 03 April 2018 and sought his apology.

Pandemonium in the House.

The Chair adjourned the House upto 2.45 PM due to continuous disturbance in the
proceedings.

House reassembled.

Hon’ble Speaker in-Chair.

Pandemonium prevailed.

The Chair adjourned the House for 15 Minutes due to continuous disturbance in the
proceedings.

House reassembled.

Hon’ble Speaker in-Chair.

Shri Manjinder Singh Sirsa, Member of BJP stated that he apologised for his words in case it had
hurt the sentiments of any member or person.

Hon’ble Speaker directed that certain words used during the discussion on 03 April 2018 while
Shri Manjinder Singh Sirsa, Member of BJP was speaking be expunged from the records.

Special Mention(Rule-280) :

Hon’ble Speaker directed that the matters raised by following Members under Rule-280 be
treated as read :

1. Shri Jarnail Singh 7. Ms. Alka Lamba

2. Shri Som Dutt 8.  Shri Praveen Kumar

3. Shri Sahi Ram 9.  Shri Om Prakash Sharma
4. Shri Vijender Gupta 10. Shri Manjinder Singh Sirsa
5. Shri Rajesh Gupta 11. Shri Gulab Singh

6. Shri Sukhbir Singh Dalal 12.  Shri Shri Dutt Sharma

Calling Attention (Rule-54) :

Discussion on the following Calling Attention moved by Ms. Rakhi Birla, Hon’ble Deputy
Speaker on 03 April 2018 continued :

‘Hardships being faced by the ‘Safai Karamcharis’ of MCDs due to non-regularization of their
services and lack of other basic facilities’.

The following Members participated in the discussion :

4. Smt. Bandana Kumari 7. Shri Vishesh Ravi
5. Shri Pankaj Pushkar 8. Shri Vijender Gupta, Hon’ble Leader of
6. Shri Nitin Tyagi Opposition

Shri Arvind Kerjiwal, Hon’ble Chief Minister replied.

Ms. Rakhi Birla, Hon’ble Deputy Speaker moved the following Resolution with the leave of
the House :

“In its sitting held on 04 April 2018 :

This House directs the three Municipal Corporations of Delhi to immediately regularize the
services of the temporary safai karamcharis;

This House also expresses its concern for the health of the workers who are on an indefinite fast
and appeals them to withdraw their fast;

This House firmly supports all of their demands.”

The Resolution was put to vote and adopted by voice-vote.



10. 4.30 PM

11. 6.01 PM

12. 6.03 PM

Delhi
04 April, 2018

Presentation of Qutcome Report of Office of Hon’ble Lieutenant Governor :
Shri Manish Sisodia, Hon’ble Deputy Chief Minister presented the Outcome Report of the
Office of Hon’ble Lieutenant Governor.

Members of the Ruling Party entered in the well of the House carrying banners and shouting
slogans.

Pandemonium in the House.

The Chair adjourned the House upto 2.00 PM on Thursday, 05 April 2018 due to
continuous disturbance in the proceedings.

C. Velmurugan
Secretary
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